bl TEM NO. 38 COURT NO. 4 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).18579/2005

(From the judgenent and order dat ed 10/ 05/ 2005 in SPLP  No. 559/ 2005
of The

H GH COURT OF JUDI CATURE AT ALLAHABAD)

CHAI RVAN, U. P. JAL NI GAM Petitioner(s)

VERSUS

RADHEY SHYAM GAUTAM & ANR Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T.,vacating stay and prayer for interimrelief

and office report ))

Date: 09/02/2007 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARI JI T PASAYAT
HON BLE MR JUSTICE R V. RAVEENDRAN
For Petitioner(s) M. S.Wasim A Qadri, Adv.
M. Rajiv Dubey, Adv.
M. Kaml endra M shra, Adv.
For Respondent (s) M's Rachna QGupt a, Adv.

Dr. Indra Pratap Singh, Adv.

UPON hearing counsel the Court nade the foll ow ng



ORDER

Argunent s heard.

Orders reserved.

(Shashi Sareen) (Radha R Bhati a)

Court Master Court Master

Li st of Books Referred:

2005 (13) SCC 300

JT 2006 (10) 500



